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CA NO.220/2019 IN CP NO.(IB)322/ALD/2018

Dr. Ram Kumar Mishra, PCMA for RP is present and states that pursuant to
the earlier order of this Court dated 26.11.2019, notices have been duly served upon
the respondent by email, which has not bounced back. Therefore, it is argued that

the notice is sufficient. However, none present on behalf of respondent today.

[.d. PCMA for the RP further states that in another matter (CA No.387/2019),
respondents are being represented by Ld. Counsel Sh. Sanchit Garg.

Accordingly, put up on 5" March, 2020, by which time, respondent may put

in appearance, failing which, an appropriate shall be passed.
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